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department of tho Municipal Corporation of 
Delhi has not yet finalised its programme 
to fight the mOSQuito menace during the com-
ing season; 

(b) if so, the reasons for the delay; 

(c) the amount of money given annually 
by Government for the purpose; and 

(d) the steps Government propose to 
take for an early finaliution of the scheme 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) and (b). The Muni-
cipal Corporation of Delhi has finalised its 
programme of anti-mosquito operations and 
provided in its budget for 1969-70 a sum of 
Rs. 18.88 lakhs for the purpose. 

(c) All the expenses on anti-mosquito 
measures are being met by the Municipal 
Corporation of Delhi out of its own re-
sources. 

(d) Does not arise. 

Clde ~me e. in Jboggi·Jlloopri Colooie. 

9320. SHRI TULSIDAS DASAPPA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state : 

<a) whether tho Delhi Administration 
has finalised a scheme to provide civic 
amenities in Jhugi-Jbonpri colonies in the 
Union Territory of Delhi ; 

(b) if so, the broad outlines thereof; 
and 

(e) the amount likely (0 be spent there-
on? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT <SHRI 
B. S. MURTHY): (a> The Jhuggi-Jhonpri 
Removal Scheme itself provides for develop_ 
ment of plots with certain civic amenities 
like street lighting, roads, latrines and 
water. The standard or civic amenities have 
been improved further recently. 

(tI) and (c). 00 lIot ari,... 
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Reserve Bank's CoatrlbatloD to Agricultural 
and Industrial Loan. Ad'aae,d bv 

Co operati,es . 

9322. SHRI R. K. SINHA: Will the 
Minister of FINANCE be pleased to 
state: 

(al whether the Reserve Bank of Jndia 
had decided not to contribute to agricul-
tural and industrial loans advanced by 
Co-operatives ; and 

(b) If SQ, b~ ~ s tbcrofor 1 




